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FIFIEENIII KERALA LEGISIIIITVE ASSEMBLY

SECOND SESSION

BTJLLE'NN - PART II
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Consolfrlatcd Lisr of Offichl Ingielrtivc Busin.sE

No&!

A consolidatcd List of Oftcid L€gislattvc Busitr€ss Fatrsact€d during ihr Sctond
S€ssion oI rhe Fift.cntr Kerala LagislativcAscembly is given below :

SL
No. Iftlc of Bill Ministcr -in-charge Renarls

(1) (2) (3) (4)

I l^ey!ry of Bflts Asccntcd

I
rne Kera-la bprdemic
Diseces Bill, 2021
(BiU No. 1)

Smt Ve€na G€orBe,
Minister for Healtl
Women and Child
DevdoDme

The Bill received the assent of Ore-
Govemor on June 16, 2021. The
Bill as assented to by the Govemor
was laid on the Table by the
Seqetary on Juty 23, 2021.
(Act 4 of 2021)

2.
The K€rala
ApF0priation (Vote on
Account No2) Bill,
2021
(BiU No. a)

Stri K N. B,lagopal,
Minister for Firunce.

The Bill recrived rhe asssa of tlle
Governor on July 5, 2021. The
Bill as assented to by the Governor
was laid on the Thble bv tbe
Se0e1ary on July 29, 2021.
(Act 5 of 2021)

IL Bu rdcrrtd to Subjcct Committce
1. The Kerala UniveEity

of Digital Sciences,
Innovation and
Technolog5r Bil1, 2021
(BiU No. 28)

Shri. Pinarayi Vijayarl
Chief Minister
(The Bill was piloted by
Sl|ri. P. Rajeeve, Minister
for Lag lndustries and
Coir)

The Bill was published as Gffi
Extaordinary on August 3, 2021
and inuoduced in the Assembly on
August U,2021. The Bill was
referred to the Subjed Connftee
XIV on August 11, 2021.
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llre Kerala Finance
B L m21
(Bi[ No.2)

Stui. K. N. Batagopal,
Minister forFinance

The BiU was published as Gazette
Extraordinary on Jrme 9, 2021 and
was intoduced in the Assembly on
June 10, 2021- The Bill was
refered to Subject Committee VIII
for joint consideration with Subiect
Committees II and XIv on Auiust
5, 2021. The Bill as reooned bv
the Subject Commitiee was
presented on August 6, 2021. The
Bill was considercd ard passed on
August 12, 2021.

2 The Kerala Finame
(No. 2) BiI, 2021
(Bill No.3)

Shri. IC N. Batragopal,
Minister for Finance

The Bill was publislrcd as Gazeue
Extraordinary on June 9, 2021 and
was intoduced in the Assembly on
June 10, 2021. The Bill was
rcfened to Subject Conninee Vm
for joint consideration with Subject
Committee IX on August S, 2021.
The Bill as reponed by the Subject
Committee was presented on
August 6, 2021. The Bill was
considered and passed on Aqust
72.202t.

a The Kerala
ApFopriation (No.2)
Bilt, 2021
(Bill No.30)

Shri. K. N- Balagopal,
Minister for Financ€

The Bill was published as Gazette
Exbaordinary on August 12, 2021.
The Bill was inuoduced in the
Assembly on August 13,2021 and
passed on the same day.

4 Kerala
ApFopriation (No.3)
Bill,2021
(Bitl No. 32)

Shri. K. N. Balagopal,
Minister for Finance

The Bill was published as Gazette
Extraordinary on August 12, 2021.
The Bill was introduced in the
Assembly on August 13,2021 and
passed on the same day.
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IV. Bills Publi$cd dcr Firsr Scssion md pctrding bdort rhe Fift.rurh KLA

I The Kerala Co-
op€rative Societies
(Amentuent) Bill,
202t
(Bill No. s)

Shri VN VasavaD
Minister for Co-operation
and Registration

The Bill was published as cazefte
Exhaodinary on July 20, 2021.

Th€ Kerala Education
(Amendm€nt) Bill,
202L
(Bill No. 29)

Slni. V. Sivankutty,
Minister for Genera.l
Education and Labour

The Bill was published as caz€tte
Exuaordinar;r on August 4, 2021.

3 The G€neral Sales Tax
(Anendment) Bill,
20,2L
(Bitl No. 31)

Shri. P. Rajeeve,
Minist€r for Law,
Industies and Coir

The Bill was published as Gazette
ExFaodinary on August 11, 2021.

S. V. I'NNIKRISHNAN NAIR,
SBCR,BTARY.


